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HY AFT BT 7, B9 IR IR ol g=uars|

MR. DEPUTY CHAIRMAN: Samajwadi Party has left with only 2 minutes. Now, Dr. Malaisamy.
You have got 12 minutes.

DR. V. MAITREYAN (Tamil Nadu): Sir, our party has got 12 minutes. Now, it is nearly 10’ clock.
Either you allow Mr. Malaisamy to complete his speech. Or, | request you to adjourn the House for
lunch. He will start his speech after lunch.

MR. DEPUTY CHAIRMAN: Okay.
The House is adjourned for lunch till 2 0’ clock.
The House then adjourned for lunch at fifty-six minutes past twelve of the clock.
The House re-assembled after lunch at two of the clock.

THE VICE-CHAIRMAN (PROF. P. J. KURIEN) in the Chair
THE BUDGET (JHARKHAND), 2009-10

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO NARAIN MEENA): Sir, |
beg to lay on the Table a statement (in English and Hindi) of the estimated receipts and expenditure
of the State of Jharkhand for the year 2009-10.

THE BUDGET (RAILWAYS) 2009-10 -- Contd.

DR. K. MALAISAMY (Tamil Nadu): Sir, at the outset, | feel at home, as if | have done my job on
seeing the Chair.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN); Okay, then, you give the chance to the next
speaker.

DR. K. MALAISAMY: Sir, let me start with a word of thanks in abundance to the Chair for having
called me as a second speaker on behalf of the AIADMK to speak on the Railway Budget.

Fully conscious of the time given and task ahead of the House, | would try to be as brief as
possible. My task seems to be fairly easy, particularly when many of the points, which | conceive,
have been well-delivered by both the sides. So, my task has become quite easy. | would like to
divulge and dilate on some thrust areas and omitted areas. My total observation will be divided into
four parts, namely, the hits and the highlights on the one side. ... (Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : Within the time allotted to your party.

DR. K. MALAISAMY: The pits and depressions on the other side. One has been hailed by the
Treasury Benches and wailed by the other side. | would like to be in between.
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| would like to place some suggestions. Ultimately, | would like to list out some of the important

projects in Tamil Nadu for which Railway Minister’s special attention would be required.

Coming to the point, as far as the pat and praise for the Railway Minister is concerned, | would
like to quote the words of our hon. Madam, Dr. J. Jayalalitha, who has said, "that it is a Budget
which has to be patted and praised for the simple reason that the hon. Railway Minister has not
increased the freights and passenger fare, while there is increase in general amenities, facilities,
catering facilities, health care, etc., etc., which are well listed.” On the whole, it appears to be a pro-
people-budget and aam aadm’ s budget, in conformity of the UPA Government’s policy. In short,
whatever may be the hidden idea or the inner aim of hon. Minister, the fact remains that she has kept
the vote bank in mind. In other words, it has got both, plus and minus. | am reminded of an old
saying, “A statesman will think about the next generation, while a politician will think about the next
elections.” | leave it to the House, and to the Chair to decide whether the Budget has been decided
by a statesman or a politician. Sir, as far as | am concerned, as a student of Economics, and a
student of Management, | was taught that in Economics you have to think out what is going to be
your end and for achieving that end, one should have management in terms of organisation,
manpower, structure and operation etc. In other words, there should be a managerial requirement,
namely, the means to achieve the end. Sir, as far as | could see, the Railway is a massive
organisation. It is a magnificent organisation. It is a physical organisation. It is the world’s third
largest network organisation under one single management. With 63,000-odd kilometre length, with
50 lakh employees and so many other factors, it is a huge organisation and as such, it is the lifeline of
the nation. We are all praise for the Railways. For an organisation of this nature, one must have a
vision to do, one must have a mission to do, one must have a political will and one must have a
political skill to execute. If only all these things are combined together, a massive organisation like
this can do something. Sir, | very much doubt whether the entire exercise has been done in this

particular case.

Coming to the core area, what | have done is, | have divided the financial aspect and other
aspects. As far as the financial aspect is concerned, assumptions and appraisals are very much
needed to prepare a Budget. As far as | could see, whatever assumptions and appraisals were made
in the earlier Budget or in the Interim Budget, and now in this budget there is a wide variation
between this and that. The very same bureaucrats are there; the very same Railway Board is there;
the very same system is there, the very same setup is there; only the Minister is changing; only the
Government is changing. Bureaucracy, by class, is very much consistent in their views. In such a
situation, how can they change from person to person, how can they afford to change from time to
time? As far as cash surplus is concerned, they have arrived at Rs.14,210 crores now, whereas it
was arrived at Rs.25,000-odd crores in the earlier situation. Coming to operating ratio, now, they

have arrived at 92.5 per cent as against 75.9 per cent last year.
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Then, | come to freight loading. In respect of freight loading, they have now arrived at 882 million
tonnes as against 910 million tonnes in the Interim Budget. What | am trying to ask is that within a
period of three months, how you can change all these things. How could you do that? In other
words, if you want to manipulate or manoeuvre or change a figure, you cannot do that. Figures
cannot be changed; situations cannot be changed. If at all it can be marginal. Your assumption

should be realistic. Your intentions should be good.

Coming to internal resources, in the Budget speech, it has been said that “I depend upon
borrowings and Budgetary support.” As far as Budgetary support is concerned, you could see, Sir,
that for 60 per cent of the Budgetary support they depend on the Railway Budget. How would it
come? In the earlier Budgets, out of the total outlay for the General Budget, the outlay for the
Railways had been very much less. Every year, the outlay given to the Railways from the General
Budget is going down. Starting with 7.9 per cent in the Fifth Plan, it came down to 6 per cent, 7.6
per cent, 5.6 per cent, 5.5 per cent for the Sixth Plan, Seventh Plan, Eighth Plan, Ninth Plan and the
Tenth Plan respectively. What | am trying to say is, it is on the decline. If that be the case, how
Madam Mamataji can expect about 60 per cent of the Budgetary support from the General Budget. It
cannot be possible. What | am trying to say is this. What is on paper and what is going to be the

ground reality, there will be a wide gap. This is what | am trying to say.

Now | come to the bulk revenue expected from freight. Sir, in the light of recession, in the light of
global melt down, whether it is going to have an effect at all. They say, it is going to have an effect. If
that be the case, whatever may be your assumptions on the freight loading, will it happen? It will be

very difficult to happen.

Coming to Tatkal, Sir, everybody is praising that the minimum charges for this purpose have
been reduced from Rs. 150 to Rs. 100, and, again, the period has been reduced from five days to
two days. This is quite welcome. But, Sir, | am told —subject to correction by the Minister — that even
if | have to make a journey to an intermediate point, | have to pay for the whole journey. Why should |
pay for the whole journey? Suppose the train is going from Chennai to Salem. Now, if | want to get
down at Erode, why should | pay for the journey up to Salem? They are charging from point to point
whereas | want to get down in-between. | want to know whether this thing is there or not. | am told
that even if a passenger wants to get down in-between, he has to pay for the whole journey. If that
be the case, it is not in the interest of the passenger. On the other hand, they are thinking otherwise.

| would like to know whether it is correct or not.

Sir, now | come to some other important areas. | would like the hon. Minister to clarify whether
the Railway organisation is a commercial organisation or it is a regulatory organisation or it is a,
service organisation. | want to get a very clear clarification whether it is a commercial organisation or

a service organisation.
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Sir, as far as the new areas are concerned, they have gone to the extent of power generation;
they have gone to the extent of starting a nursing school and a medical school. Sir, is it the job of the
Railways? | am asking it. Why are they going for such things? On the one hand, they have failed in
such an important area in which they are bound to do well. On the other hand, they want to extend
their net to other areas in which they have nothing to do. There are so many areas. There are so
many people who can take care of these things. Again, it is very clearly said, between economic
viability and social viability, the hon. Minister is willing to prefer social viability, | think, in a commercial
organisation, it will never work. Let them clarify first whether it is a service organisation. If the Railway
is going to be a service organisation, then profit and the money matters are immaterial. Let them say

clearly.

Now, | come to introduction of double-decker and non-stop trains. | think, hon. Vice-Chairman
and everybody else will agree that introducing of double-decker is a welcome idea. But | don’t know
whether it is practically possible, when the over-head lines are there. They have to pass through so
many things. In such a situation, | do not know how it would be done; whether the railway line can be
lowered, whether the height can be reduced. How will it be possible? Sir, | am told that it is
impractical. ldea may be good but action is going to be impractical. Then, again, take non-stop
trains. For covering a destination of 2000-3000 miles, should they not stop somewhere for water
supply, for food, etc.? | want to know whether your conscience will permit -all these things. | think, it

is only an idea on paper; it will never work.

Sir, now | come to the third part. It has been said that there are about 9 lakh reserved seats,
whereas, the demand is for 11 lakh seats. So, there is a shortfall of 2 lakh seats to be met. In such a
situation, should they not think as to what they could do on that front? | mean, they have to find a
way-out; they have to decide how to go about it. This means, every time, two lakh people do not get

a seat.

Then, there is the problem of ticketless travel. Sir, in one year, about 198 lakh people are
travelling without ticket, and, on a sporadic check, the collection was Rs. 290 crores. Sir, Rs. 290
crores were collected from these ticketless travellers. They have to think of some foolproof system to

avoid ticketless travel so that the entire money can be collected.

Then, Sir, | come to accidents. Accidents are taking place at level-crossings, due to
derailments, collision, etc. ...(T/'me-be// r/ngs)... Sir, 85 per cent of the accidents are happening

due to human failure.
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): | gave you three minutes more.
DR. K. MALAISAMY : Sir, when there is a problem, to find a solution is not very difficult.
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): | have already given you three minutes more.

DR. K. MALAISAMY : Thank you, Sir.
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Then, Sir, | come to bullet trains in which the Vice-Chairman and myself are interested. Sir, in the
last Budget, the previous Minister, Laluji, had openly announced that he is going to run this and that.
Sir, they have rightly engaged a consultancy from Tokyo. Experts from Tokyo have come, studied
and cleared projects from Mumbai to Ahmedabad. Even with all that, nothing has been set up as yet.
Now, | shall come to the most important point. | shall take hardly two or three minutes’ more, or

whatever time you permit me.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You have already taken four minutes more. You

had eleven minutes and you have already spoken for 15 minutes.
DR. K. MALAISAMY: Sir, | respect the prerogative of the Chairman and spek your indulgence.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Okay, you may take two more minutes. Please

conclude within two minutes.

DR. K. MALAISAMY: Sir, now | shall come to Tamil Nadu. People would be keeping an eye on
me as to what | would say about Tamil Nadu about which the hon. Minister made a mention.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please mention only the points.

DR. K. MALAISAMY': Sir, you have given me two minutes and there are a number of colleagues
here from Tamil Nadu. | would like to emphasise on new lines, gauge conversion, doubling, MRTS,
over-bridge and under bridge, workshops, staff quarters, amenities, etc. There are about 16 or 17
items in the Railways talking about various projects. As far as Tamil Nadu is concerned, they have
provided about Rs. 555 crores in the interim outlay. | would like to specifically ask: what are the
projects pending in Tamil Nadu? How much work has been completed there? How much money is
proposed to be allocated for them? What is the time frame within which they are going to be
completed? | repeat...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): No, no. No repetition, please.

DR. K. MALAISAMY: Sir, Shri Balaganga had spoken the other day and he asked me to mention
something that he had failed to mention. He wanted to know about the linkage between the Chennai
Central and Egmore stations. A gala function was conducted about three years ago with Lalu ji, the
then Chief Minister and others present. It was said that the project was feasible and everything was
okay, but it is yet to see the light of the day. | would like to know when the work would be started.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): | would recommend that too.
DR. K. MALAISAMY: Sir, | am taking care of the concerns of three Members.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): | have recommended it and that is enough.
Please conclude.

DR. K. MALAISAMY: Mr. Anbalagan asked me to mention about introduction of a Shatabdi
express between Madurai and Bangalore. ...(/m‘errupz‘/ons)... | shall conclude with just one more
point.
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SHRI RAVI SHANKAR PRASAD (Bihar): Sir, we all support him.

DR. K. MALAISAMY: Sir, Tambaram to Chengalpattu. ...(/nterrupz‘/ons).. Yercaud Express. |

shall conclude.
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): There are a number of speakers.

DR. K. MALAISAMY: Sir, between Tambaram and Chennai and between Athipetti and
Gummidipoondi, third and fourth lines should come through. A new line from Avadi to Sriperambudur
and Kanchipuram must be introduced and Jolarpet to Hosur, Ariyalur-Dindigul to Kumli, Dindivanam

to Pandi, Chidambaram to Athur, Perambalur to Jayamkondam. | am taking care of all Members.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please conclude. There are others who wish to

speak.

DR. K. MALAISAMY : Sir, there have been nine ministers from Tamil Nadu. Mr. Shiva is here. Let
all of them see whether what is needed for Tamil Nadu is being done. If at all they wield any influence,
let them do it. Then, one last point, Sir. We request introduction of First AC Erode to Madras in the

Yercaud Express. With these words | conclude.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please, take your seat. Shri Syed Azeez Pasha.
Shri Shivanand Tiwari. Not present. Shri Syed Azeez Pasha.

SHRI SYED AZEEZ PASHA (Andhra Pradesh): Mr. Vice-Chairman, Sir, | rise on behalf of the
Communist Party of India to make certain observations and comments on the Railway Budget. If
somebody asks me what is your reaction with regard to Railway Budget, | will say, | am having a
mixed reaction. There are certain positive features which we have to laud in the shape of Tatkal
scheme, Yuva train, model stations, new trains and Duronto train. But, of course, there are several
negative features also which we have to look into. While presenting the Budget, the hon. Finance
Minister has given top-most priority for infrastructure. But when it comes to the question of building
infrastructure in Railways including setting up of new railway lines, gauge conversion and doubling of
track, it has come down to 11.5 per cent which | find is not a healthy sign. Secondly, the operating
ratio which is the criteria to measure the efficiency has shown a sharp decline. In 2007-08, from 75.9
per cent to 88.3 per cent. Now it is 92.5 per cent. In this regard, we have to see how best we can
mobilise internal resources. When roadways have grown by 7 per cent, railway traffic has just gone
up by 2.5 per cent. As my friend, Shri Madhu, suggested, the Government of India should come to
its rescue. There is an increase of Rs.10,000 crore, but it needs minimum Rs.20,000 crore. Some
experts like former Railway Board Chairman suggested that there is a need of enhancing of little bit
freight charges also. For internal resource mobilisation, it is necessary to give consideration to this

aspect. The length of routes in which Railways carry goods and people remain virtually unchanged
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for the past 39 years. Indeed the carrying capacity for railway wagons have come down to 10 per
cent; the number of locomotives have come down to 25 per cent and the number of employment is
dropped to 10 per cent. Fourthly, the average speed of the freight movement is 23 kms per hour only.
If you see the speed of super-fast trains for the past 30 years, now it is going more slowly. |
remember, in the early 70s when the Andhra Pradesh Express was introduced from Delhi to
Hyderabad, an advertisement was published that from Delhi to Hyderabad it takes 23 hours and 50
minutes only. After the lapse of 35 years, less than 24 hours have become 27 hours and 30 minutes.
So, it is high time to think about it. Earlier, China, Taiwan and South Korea were very much lagging
behind Indian Railways. Now, they have introduced trains with the speed of 250 kms per hour and
there is not even a single fatality. Our signalling system has become more computerised. Now, we
are talking about non-stop trains, that is, Duranto, to save time. | frequently travel by trains. But,
unfortunately, whenever | go from Delhi to Hyderabad or from Hyderabad to Delhi, trains are always
late, including prestigious trains. Duranto is all right. The idea is good. But one must also see and

closely monitor why the trains are even today running very late.

Sir, now, | come to outsourcing. Previously, it was the great mantram for NDA Government.
Now the UPA is doing it with much more vigour. | am not a dogmatic man. But you see whether
outsourcing is really helping for the betterment of the Railways. There are several areas. Cleanliness
is really a big casualty. It has gone from bad to worse . You have to monitor the toilet cleaning and
other things. | suggest that senior railway officials should do random check. Only then, they can
understand what is really happening when you are adopting and implementing this policy of
outsourcing. Previously, | had suggested once or twice that the people of Hyderabad want direct
train from Hyderabad to Ajmer. But, till today, that suggestion has not been given due consideration.
Lastly, it is in regard to Andhra Pradesh. | find little in the Budget to get myself convinced. The
biggest contingent of Congress M.P.s, that is, 33 M.P.s, comes from Andhra Pradesh. But, inspite
of all this, our share is very much negligible. The people of Andhra Pradesh have a feeling that gross
injustice has been done to them. Out of 12 Duranto trains, the fifth biggest city of India, Hyderabad,
could not get even single stoppage. | do not know why it was neglected. Then, the Chief Minister of
Andhra Pradesh has written several letters regarding new lines, gauge conversion and doubling. So,
in all this, from 3.3 to 8.5, on an average, we are getting a share of only 5 per cent, even though we
are contributing to the tune of 9.5 to 10 per cent. We do not know why this gross injustice is being
done to Andhra Pradesh. | think, Mamataji will take this matter seriously. | just want to recall one
incident when Shri Ram Vilas Paswanji was the Railway Minister. Mamataji was so furious that the
Budget was Bihar-centric ﬂ?f qig %\', she threw her rumaal also. X UT ¥ ®HT ?, but we are
tolerant people. | want to say that whatever benefit she wants to give to West Bengal, we have no

problem, but please, do justice to other States also. We want our due share, be it with regard to new
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railway lines, railway connectivity, or Duronto. In all these aspects, she has totally neglected Andhra
Pradesh. Every time, all-party delegation from Andhra Pradesh goes to the Railway Minister and hon.
Prime Minister and every time, we are assured that next time, no injustice will be done. But, again,
the same story continues. So, before concluding, | would like to once again request that proper
justice should be done to Andhra Pradesh and Hyderabad because South Central Railway is running

very efficiently.

SHRI MANOHAR JOSHI (Maharashtra): Mr. Vice-Chairman, Sir, | would like to thank you for
giving me this opportunity to speak on the Budget (Railways) 2009-10. While introducing the
Budget, the Railway Minister, Ms. Mamata Banerjee, has raised a very important question before all
of us. She asked whether in such projects, economic viability should be seen or the social viability
should be seen. Of course, she has also said that she is interested in seeing the social viability of the
project. She further said that if only economic viability is to be seen, then the poor people or people,
who stay at long distances, might not be able to get the benefit of democracy and the benefit of the
Budget also. | must say that whatever she has said is absolutely right. The approach of the Minister
should always be to work on the lines of social welfare, and, therefore, | will be very happy if she
announces, once for all, that idea of privatisation of Railways is totally scrapped. This might help
people because there is a doubt in the minds of the people that the Railways are going towards
privatisation. In the first para of her speech, whatever she has said, which | have already accepted, if
you want to do something for the poor, the Railways should not work merely as a commercial body,
but it must have an approach to reach those people who have not yet got the benefit of our
democracy, in her introductory speech, the Railway Minister has also putforth following important
things. She has said that the passenger amenities, cleanliness, quality of railway catering, safety,
security and punctuality are the important matters on which, she would like to concentrate. Sir, | say
that if these matters are resolved, which is very difficult to do looking at the size of the railway
network in our country, if this is done, | am sure that the people will shower their blessings on her. In
this Budget, she has also introduced a number of new things, which | will only enumerate because
my previous speakers have mentioned about those things. One is the ‘world-class stations’, and,
the other is the ‘adarsh stations’. My only very small suggestion is that while mentioning the name of
a railway station, the short form should not be used. For instance, the name of an important station
in Mumbai is Chhatrapati Shivaji Terminus, and, we use, unfortunately, its short form by mentioning it
as CST, because of which people are likely to forget the name of the great King Shivaji. | would
request the Minister to always use the name of Shivaji, wherever necessary. She has mentioned
about the city of Mumbai and she has assured that this city, particularly, the Chhatrapati Shivaji

Terminus is made the ideal station, comparable to any station in the world.
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About other things, she has said that multi-functional complexes are to be made, which will
include shopping complex, food stalls and restaurants. This idea itself is very good. | would

compliment her for doing this, if it can be done in a given time.

Sir, ‘clean stations’ is the priority. | want to thank the Railway Minister especially for looking at
the important aspect of physically challenged people. She has decided to provide for ramps
wherever possible. There is no doubt that making ramps at the railway stations is important but my
only suggestion is to see if some stalls for self-employment can also be given to these physically
handicapped people. | think that this should not only be limited to providing self-employment as
more attention is required to be paid to these people. Moreover, as she has said about the aged

people also, they should be given jobs on priority.

Sir, her idea of train reservation and buying tickets from the post office is also welcome step. As
she has called this scheme as ‘Mushkil-Aasaan’, | am sure that the ‘mushkils’ of people will be

removed thereby.

The important point to which | must draw the attention is the security arrangements. We all know
what happened at Chhatrapati Shivaji Terminus on 26/11. Accordingly, the number of commandos,
which she has proposed to increase, which is 140 commandos, is very small, | am sure that this
number has to be increased. To start with, the presence of commandos will definitely help those who

travel by railways.

In her speech, she has also said that a new scheme called ‘training for employment' would be
started by the railways. It is absolutely necessary to start the training for employment so that different
jobs can be created. If the people are properly trained, they would be very useful, and, in this way, |
am sure, we will save the money of railways. My only question is whether this ‘training for
employment’ scheme will be started in all States or in some States. Sir, at the same time, | must say
that in this programme, the local people who are residents of that State must be given priority. When
employment is given, and the training is imparted, that training must be to the benefit of the people

who stay in the State.

Her idea of ‘/zzat Travel'is also worth appreciation. | know that this idea is very difficult to
implement, because for Rs.25, you will issue a pass for one month. But this is only for those people
who are very poor; | would say the poorest of the poor. If it is really implemented, and if it works, |

would also be one to appreciate it.

| must also bring it to her notice. As rightly said by Dr. Malaisamy, Budget making is not that

difficult but implementing it in the same words is. If she does it, | am sure everybody will appreciate it.

The Yuva Train Service is also a new thing. It will be at a very low price. People, particularly the

young generation, wilt definitely appreciate it.

Sir, she spoke about international cooperation with Bangladesh. | thought | must bring it to her
notice that a number of people from Bangladesh are coming to India today. Those people who come

from Bangladesh to India are sometimes unauthorised people. They have no visa or passport.
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She will have to be strict in dealing with this issue, because they first come to Bengal and then
they move to other parts of the country. If this is not controlled, one day the activities of Bangladesh

will be like the activities of Pakistan.

Therefore, while welcoming the Maitri Express, which has already been there, and other new
activities in Bangladesh, | would request the hon. Minister that she should take proper care to see

that such unauthorised people do not travel in the Railways and try to settle in our country.

One important point is about Mumbai. As a matter of fact, throughout the Budget, | find that the
budgetary provisions for Mumbai are not sufficient. | would only say that for the Mumbai Urban
Transport Project, Rs. .5,300 crore were allocated last year, 2008-09. Out of that, only Rs. Ten crore

were spent. You can see that in the last Budget nothing was done in respect of the MUTP- Phase II.

My request to the hon. Minister would be that an amount of Rs.1,700 crore should be reflected in
the Budget itself and the Minister must promise us that under no circumstances, the State of

Maharashtra, particularly Mumbai city, will be neglected.

Sir, 65 lakh people in Mumbai travel by trains, whereas throughout the country, the number is
1.20 crore. It means maximum earning to the Railways, by way of fare, comes from Mumbai,
whereas the provisions for the city are very little. It is absolutely necessary that this issue must be

looked into and more provision for the people of Mumbai is made.

For suburban railways in Mumbai, her predecessor assured us that the fare of suburban trains
would be reduced. But this remained only an assurance. Nothing was done by the former Railway
Minister in this regard. Therefore, my request would be that as the fare of the Railways is reduced in
other cases, in case of Mumbai suburban railways also, the fare has to be reduced. | hope that she

would take this issue seriously, and she will do it.

Sir, a request has been made often from the people of Mumbai that widening of Virar-Dahanu
track should be done. But, after making the demand several times, this has yet not been done. |
would request Mamataji to look into it personally and hope that this widening takes place. Sir,
harbour lines on the Central Railways need to be upgraded. The present position of harbour lines is
very bad and unless special attention is given, this will not be done. My one more request is for the
people of Mumbai. In July 2006, there were bomb blasts and you know that 189 people got killed and
more than 400 people got injured. Out of them, many were from Chhatrapati Shivaji Terminus. Even
after more than three years, some people have not got the relief. My request to the hon. Minister is
that whenever she comes to Mumbai, she must meet the people who are related to the victims, and
the relatives of those victims should be given necessary compensation. | am confident that if these
things are done in the case of Mumbai, the people will be happy. At the same time, on behalf of all
the people who travel by Railways, | must thank the hon. Minister for not increasing the fare. If the

fare is not increased, really, the poor people are not affected.
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Sir, with these few words, | once again thank you for having given me this opportunity. |

conclude. Thank you very much, Sir.
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PRI AT TG S ST Tl WIS I§ SN Fold I8 Bl A 3, TH Foid I8 & HH &b SR A
e g o g & & g wR o feq % &1 i T a8 geid I8 &1 S T4 T, 31
189 9 A IS G ©, gl Tl 9uar Sff TS A1 A1 TS, i I oA g8f kil Tl B,
SHRTETY Sff 32 AT B S H BIeAS!, PR H YT BIbR aRI (23, T, ST, gkt 3R
RTHLIRH, | S8 G MY, 7] H9aerar frar & a @i =1 39 Fofdl Y8 & H7F | B 31 Iy
BI BRI AT B9 HH ST T2 2, AT IS 7 A TS IR BRSb gl MY 3R 7 el © 6
1853 H S 7 YIS A ATV T Tl Nl IS MR 1947 Tb AT 93 AU H 37 9 H PIS 53,996
iR Y& @S9 &1 & I I8 TR < P, Bl 89N A2 Sfl 39 A WR 91l 2 A, BT
U &, BT ironical picture & {5 &7 63 AT & 31ER Had 9,263 fHaARIER T35 Vol oS &1 a1 41Y
21 3T ST TS BT BRI, AU ST JrIuT Fe18 BN, b STet T& ¢ SaArdi 3 Sre Bl
JaTd €, 3 QA1 T © {5 S 60-63 U 3§ TSR] B €K IUl BT TS 2| 3 38T I, 519
HHAT ST ¥ 39 WIHOT P YR 3 1 BET [ economic viability I -1 social viability T 1 <=1

aTPE!IfI Id | ST economic viability %, that economic viability is also for social reforms, for social
welfare. 3MRER 519 &W 3NfIF a1t ft T &, AT ST Y 3 Fea a1 § f6 1T &7 el &,
ARTRE! &1 9Tl 811 379 3FR 9 39 3R T@d 8, 1 G31 o7Tell 8 T gic & §9 social viability H7 &9
H HH A EfSe 3 A1 Bl I el 81 R IoIC ST & d1S, IS & 915, IGH DIs 984 g1 w4 8,
BIS REM &1, BIS 715 1T Bl... TE Al HA 99 AN I b &, AT W1 AR A1l 91 72 & fF
AT W1, HSHeT Bierol Wl BIg Vol BT e A, Vold AT B efee F B VA unique
ST 81, P R I8 F 6 SR F9a1 St SN goreid, deariid ok 3 @ $fa 6t g,
Rgepr o & - O BIS A S Aot < ) B, Ry 7 o b g oY #wvar off & Aot 81 3% g9 e
AN I G 2| HAAT Sfl, 9 BT 4 Y 3iR WIS AN 818 4 1 AT G gY 81 b I81 Pal
{35 HHAT S T A2 37T e goie | Al S el o st uia are & S dRiwam 8, St a1
g a1q € ufg ATell #, I9F IR 89 T White Paper, T0-T3 STRI ST 326! 1d 21 319 29d-U
WWIWWpredecessor %[’ LiC]CIcI”I #aﬁs‘ STST ABH T Eﬁﬁ,ﬁWBlack Paperfﬁ
T Tl €, PIE T IS B Thdl 8, FifP o TaT T § 6 7871 S & goic BT IRT B
T AT 3 S G 2, SHD HIRX IRT SR B
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TEIgy, ol # IuR # g YT o1 5 el Yo W St @1 A | S & forg o1 arelt Wi
e e 81 21 377 A1 Y | BT e .91, & AR =, Afd S9! o i die 781
&N 8, N Y U1 I & b 9mE YUY Tae b Al T Bl S Aa a1 St A1 FHAT S Db
4 1 IUATS U1 o © 6 SN frsel ¥ #1301 €, S9! AT A geraR, U, 4 90 gdd faan
Y 3R I HET S 6 918 ST8HT, JH 319 370+ TRIF 27 H 96 101 SHH] hacl U & Ahaa
AT 2 5 S9! TRiE k9 # 937 1 37T ©, 991 <, q9I IAT6T N, BIS B el 8, b P
TR &1 BRI 3719 I7eh! TG 327 H JoTd, A 5w 3 -6 &9 e & |rer o g 1974-
75 A PR 1977 AP STeT ATe] ST AT ST b A1 &1, AR Y 2= S & A1 o, Feild Aie) & |
9, f5R I fR-8R IR B MG J o 7Y, T IS a1 72, AT 39 aore # Pel uv A gt T
A1 5 59 BIS T3 ST B o I &1 A 721 A8 T I81 W g, I fIRas #4771 e
g, 9 7 fawdi o gdR | A 1ot ared a2, § S Rfie 781 S=1 aned g, offe avre 4
ST ST &, e I A social viability &, Sf social viability % 9T& Y 72T 4T o &1 & o AT
ﬁ%mﬁﬁ%wg%w%ﬁaﬁwmﬁﬁwﬁémere is compassion but
there is not equality.wwwm,@@ﬁéﬁmmmﬁﬁéﬁm, W-Fﬂﬂﬁﬂ?ﬂ’s&
% forg |, 950 o< I 21 i1 37H) A1 81, ISP 3BT FHEAT A, oMb ITH DI THA T4
B IS, IS equality T P 1St Hel R A T 81 3R ORI A 4 39 YHR B a1 Bl R g
@ e 3R fres dr & fog arech 81 €, Afp 921 X1 e € % o R 999 I8 qeic 99
BT o, U] I8 & B Te AT b AT EGRITT BT a8 T1 |, 58] # el IR 41 59 e
H e o1 1o AR SR =red, = BT 3R 4 Igi BHIR) W1 UR 21 31 g1 &1 Xl 3T Gab! &1 el 31T
f EAR Rufar U & o5 89T qR1 BT g, ATe a8 qdte 81, A1 98 #ey Ry 8l ar A
SR BHEHIR BT 8 - 31 IRTAT- ST T SR 8 Yol ollg 9 YT 8, AifeheT 721 Q1 o Tl &
5 HIST TR STRIES & 3R T8l a6 ¢ UgdT TV &, I U fhalHIes 311 O o el ugdl
21 7Efy sred e gl St @t SReR & Gt T8 fos &HRT 71 375 9 1, S R gt oft
firet 7Tl T $7 63 Tl H ¢ Ud frariie” Wt o e 91 SH 91 g 37 B f R
UETS] H & dTel AR 3O dfd I8 I8 T AHAT Sfl, S19 3179 IRI91 & fIg Jier! © < 3 95 o]
TS| g VAT 1 € 18R IR A9 A1 BT 81 8 98 IR Afeh, e u gfaen 7€ §,
IHH! VAT T © S TR TSTE 3 IS 31T Hoal BNy 6 ot R fewrera # g7 Ry 21
TTHYR W THIRGR XAl BT 9 81 gl 2l fel d9 a9RG S d Fper-FoivRmT o1 94 81 @i 8,
TAGR-TAIRAR BT | 81 gHT 8| TATR-ARGSAT & IR H 3T o 741 {211 98 & fan? amos
BBl 6 B SR I BRI IG5 {10 3o+ fH<) sMrse &1 Wifas 81 f5an, 3 Bs M+
I ToTg AR T2 fAT1 Ifh 1 STST I 9 A B 10-12 AT U8l 511 94 81 b ©, 1992 § qRIvaR-
TIHYR BT | gall 1 31} freret 31 auf # e | FHoisam o1 9 gan 21317 F&d & {6 MR
3R Aigfear & forg <@ 21 oifth 9% forg fordlt e o1 Mifsr =1et 81 swenr < oref I8 2 5
IIKIT § T B ATl H g FHT 5, TT eye wash A3 &1 TAFTY § =18 ¢ P STl 4 STed! 39
FdY H T AGRIAS BRIAE! BT TG [ 57 Iolc H 3719 59 A9 H O PR ... (FIT B
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gP)... FeId, W ARl BF AT o o1, G G SISl ... (aETH)... 39 QAR &3 ¥ [
e . (maam)...

Sowures (3. ®.3. $RI) : Hreard i, st 9t & 11 Wed g, 98 o © {5 va wer
o1 2 3R 11 T §1 3o 10 fre o fore 81 3mg ) e & et o <ifval

i WA i PITaR) : AEISy, AU YAk &3 o [ M aom a9 1 9 # I8 s
PR [HA g b o7 &1 51 TR A fedrer &3 Vo fasr (i a9md? onR ommg g e ar
FueI § {6 Q)1 feHATery aimue! smefiaie <o I8t U= a1 8, $IRA 8, W AH 81 § He
AR § b aRda F oIS AN TSH dF UET AT B SMUS YoAd & ATBRT wEd & B It is
economically not viable. # 3R FHEAT ATEAT § {6 B T=AT TR ST A ©, SHD oY WRAT SIAT
T B D 8, T&T JMSH DI AT BT BIFRT B Thd & Afhd SR TBIST H - I8 SIRIES &8I,
e FSIRA B, 978 AP0 I 8l - 3R 89 98f & el ugdl qahd dl ga®! 312 Ig 8N &
FSAT W ST AEH A T2 2, T8 PR 2, I91 3Is ared 781 1 gaforg § arear g 6 ey g
Tea! W Sedl 39 Ay H Pls AT 1 7Eled, S &% #9 9ay €, S ST ARTe,
RIARATST, @EHT T TTHTR el 31T STeal § STeal a1 5| S 3Tl aXelt ¥ fieid-eTdyR B
319 TSI X ST Id1 3| ISHI-BRER H s ST [V B H Bl A & T8I 3iR
PHISEH Bl Tos FolTd I §M & oy oMfie B g9R STRIES # a1 Alsd I W) 7181 39
101 T ® o & S o 2 72 E if g veel €, s gu

Yo it (AR W gee) < WRIG, Jaet SAwIT & forg § g sl g f undeveloped
area B1 &F ST ST A& E1 You will appreciate T 314 ST Hiotarew U €, 314 2 @Ig 70 B9IR
W@Wﬂﬁqlgﬁmﬁaﬁﬁwqﬁi\l|candowithinatime.ﬂﬁﬁ#ﬁmmﬁ%
5 sHPT <A IISS H PR Il b 3R BUAT 81 & a1 B HRA? AT, if your State is
interested T 31T &3 & Ty, ST IS YT fAdBT HRURA IR &, YeTd 7 AGS B, 3R MADBT
TCT HRAT AR § 1 BH ART 3BT W BRI

oft IR wifedn - YT O Y | I XET Bl ..(FGHH)... We have been informed that the

Railways is in profit. ...(Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You wil get time. When you get time,

...(Interruptions)...
3 TR ot (SSHAT) : AT ST §I1 BUAT BIS Y &, AT T FAT?

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): No, no, no. Nothing wilt go on record except Mr.
Koshyari.

SHRI VIRENDRA BHATIA: *

3 TR gt : A1 St SS9 BI Y ..(SFET). .

*Not recorded.
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SHRI RAVI SHANKAR PRASAD: Lalu Prasadji talked about Rs.90,000 crore profit Budget.
Therefore, you should compare about. Therefore, resources crunch ought not to be pleaded with

respect to ... (Interruptions)...

THE VICE-CHAIRMAN (PROF. P. J. KURIEN)! No. ...(/nterrupt/ons)... Please stop.
...(Interruptions)... You can use your party’s time. ...(Interruptions)... No cross talks.

...(Interruptions)...

FERY FAAT F611 : THP] [SUTCHE TAMT 2, SN T $B @1 TS ... (FETH)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : No, Minister. ...(Interruptions).. Please take

your seats. ...(Interruptions)... Nothing is going on record. ...(Interruptions)...
SHRI BALBIR K. PUNJ: *

THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : That will not go on record. Only Koshyari’s
words will go on record. (Interruptions)... Please. This is not allowed. ...(Interruptions)... You can

use your time. ...(Interruptions)...
SHRI BIRENDRA PRASAD BAISHYA (Assam) @ *

THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : Birendraji, you can use your time. Don’t
intervene. Okay please.

i Tt 5 Preardt : # aroe S1-304 A 3R T BT

THE VICE-CHAIRMAN (PROF. P.J. KURIEN) ¢ No. You have taken more time.
...(Interruptions)...

ot wira Rig prear : 7=aR, TR fa § S1-S4 o7 3R 9t 1Tl

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): No. You have only six minutes. You have taken

twelve minutes. No, please. ...(Interruptions)...

#Y wra e SIeart : A=yeR, 991 <1 e | ool a1a @& SR <IRNTY, Rfe dia d aga anm
& &

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Instead of six minutes you have taken twelve

minutes. ...(Interruptions)...

it wirer Rie prearyt : F =redn § % & Je@arey W & U6 998 W, 91ffie Sl o f1.eTR. .
¥R Bl, TEIG, BeglMl | Nd IRYAT 99dT1 « 3R TERIGT W S1.3AR.TH. 3fh4 &, faeeil-
TERIGA 9 fEcel-HISTIEA | SiI 3T TRI ¥ ol &, S0 Fa | fEeet-Hromem & fog amd
TS TR o A e S|

*Not recorded.

214



3.00 P.M.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN) :Please, Koshyariji.

#Y wira R prear : 97 @1 9gd A1 2, IReg A SUGHTEE Sff B8 I% © b Sedl 4 G
BN 94, H{ $ 51 1 910 BRD T BRAT § b AT XA AT S, BAR 9IRS MHE F v
T AR e T ATQ &1 § A== 7301 i 4 Fdes SRan g 6 9 d9rer 7 8, 13 AR 4 e 8,
ST T AR | AR & M T R I X Tl S Y STYHT TR SIS 3 Wi &) aRE 4§
BT 9 -98 gVaTa|

DR. T. SUBBARAMI REDDY (Andhra Pradesh): Mr. Vice-Chairman, Sir, | rise to support the
Railway Budget presented by Didi Mamataji. | must say that she is really remarkable that within one
month, after taking over the charge, she has given a wonderful Budget. She has covered everything.
In fact, she has borne in mind inclusive development and growth and she has also taken pains to
expand the railway sector in every corner of the country. What is also important is that she has given
top priority to aam admi, social viability and social sector. It is a known fact that the UPA Government
committed to the common man’s benefit. Our leader, Madam Sonia Gandhi, as also our Prime
Minister, Dr. Manmohan Singh, and our Government are very particular that every sector and every
Ministry should work for the welfare of the common man, without causing any burden and without
increasing the charges, Mamataji has formulated the Budget in such a way that, firstly, she could
please every section of the society, the students, the youth, the mahilas, the Press people, the poor
people, the labour class. Everybody is given benefit.

Yesterday, the Leader of the Opposition, Shri Arun Jaitley, spoke for one hour. But | was
surprised that he could not compliment any of the good points even for five minutes. He was only
struggling about how best he could attack her. The Railway Minister said that she would give a White
Paper about the financial position of the Railways. What is wrong in that? | can’t understand. She
wants more transparency. Proposing to give a White Paper doesn’t mean that she is against the
former Minister Laluji. It is absolutely wrong. | would like to mention that in both the Houses some
people belonging to the opposition parties are trying to “spread rumours that Laluji has boosted the
profit, the benefits and the financial position. It can’t be totally correct because no Cabinet Minister
can do and undo things in financial matters. The Railways is a big Government Depatment. There are
Accountant-Generals, financial people, financial advisors, directors, etc,, and there are so many
other things. No Minister can say W?b_{ Eil QﬁE.T, 5ol dal ﬁ, It is not possible. | cannot imagine
hon. Members of Parliament finding fault ST HHT I® %, IID! boast fHAT B 1t is totally absurd.
Mamataji wants to be transparent. She is a straightforward person. Yes, | would like to have ‘White
Paper’ to see what is the factual information. There is nothing wrong in that. | can assure you that
whatever was done by the UPA Government in the last five years was perfectly all right. Yesterday,
Shri Arun Jaitley was talking about malls, multi-complexes, hotels, etc. in railway stations. He
wanted to know how far it was correct. | would like to clarify it. Mamataji. has said that in a different
spirit. Mamataji wants to lead this country in the 21st Century as one of the great countries in the
world. We must see the international standards. We must see some big cities like Mumbai, Delhi and
other cities. She says, ‘world-class railway stations of international standards’. What does it mean?
International standard means, they will allow the entrepreneurs to come forward and invest money to
have various facilities such as malls, commercial centres, hotels and so many other facilities, which
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was actually started by Laluji. She wants to accelerate that process. It does not mean that she is
proposing to put up malls and hotels, it is not correct. It has been misinterpreted and misunderstood
by the Opposition Party.

Then one more point was raised by Shri Arun Jaitley. Mamtaji has said this rightly that, on the
one side, you are saying that please do not increase freight and, on the other hand, you want me to
give you more trains. She has got no magic wand. If you say ‘Jai Patal Bhairavi’, it would not come.
It means, if you think of one spiritual power to come and give you what you want, it will give you
billions of rupees,’ it is not possible. She has to create resources and spend money for these things.
She has said that the Railways has got valuable land all over India. As Shri Arun Jaitley said, there is
246 acres of land in New Delhi Railway Station. | cannot understand if they say that that land has no
value and you cannot raise money. How is it possible? He also talked about PPP. It does not mean
that the land has no value. She can raise money. Therefore, she has got to do some exercise. She
wants to raise money through the land which belongs to the Railways, she wants to raise money
through bonds for which the Finance Ministry has agreed. Therefore, | would like to say that in a

democratic country the people should feel happy. If any good thing is done, all must appreciate that.

At the same time, we must also bring to her notice, I8 T:ﬁ%\'%ﬁ'\’ WBTEHST\W gl d %QI For
name’s sake you should not say, TEI-E1 B T8 %\'I “RTY ﬁ U, Jg B 8T %\I That is totally

wrong.

Now | come to non-stop trains. Starting a non-stop trains is a challenge. It is a new thing.
Firstly, it will start from Delhi to Mumbai. Some people are saying, “How can a train go non-stop”? It
does not mean that the train would not stop anywhere. The problem is, if a person goes to a far away
place, there are hundreds of stations in the way and he gets tired. She wants to give a new facility to
the people of India by introducing non-stop trains. It is a wonderful idea. We must experiment this. It
is a challenging thing. She also wants to introduce double-deck trains like olden days double-deck

buses in order to connect small cities with big cities. It is a wonderful thing.

She is very much concerned about good quality of food, 34 o B ﬁ? | RN %ﬁ'ﬁ, IEEIRERI
Eﬁ?ﬁ%\’, ETH@W qgd ¢ B 81 We cannot bear it. It is a big punishment to the people. She wants
to concentrate on giving best quality of food and best drinking water. She also wants to introduce the
latest mechanisation and technology. She is very much concerned about cleanliness. Of course,
every Minister wanted it. Laluji also wanted cleanliness. Now she is taking it as a challenge. | would
request her to assure in her reply that she will personally monitor it and take it as a challenge that the
railway system is transformed into the best quality system. Then the people will feel proud of you. It
will be a great contribution if she can really get it implemented and take care of cleanliness, besides
telling this in the budget. How did she get this idea? A coolie gets Rs.1,500 per month. He cannot
afford to travel by train. He struggles to go anywhere. He goes by bicycle, etc. She has given, for the

first time, a concession of Rs.25 per month, which is less than Re.1 per day. We must appreciate it.
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“Yuva’ trains, that she has introduced, is the first of its kind for the youth. She wants to introduce two
trains, and she has also fixed nominal rates, say, Rs.299 up to a distance of 1500 KMs and Rs.399 up
to 2500 KMs. This is also a welcome factor. At the same time, | would request her that she must
monitor things closely, at least, every quarterly, and she must have a committee to oversee all these
things. And, Sir, she is bothered about everybody’s interests. On the one side, she is concerned
about the interest of the people; on the other side, she is concerned about the welfare of her 14-15
lakh employees. She wants to build more houses. This is really a welcome factor. One more thing |
must say is that in India, as of now, there is a demand for 11 lakh reserved seats every day. But, as
per the statistics, we are having only 9 lakh reserved seats. So, there is a gap of 2 lakh seats. The
hon. Minister is planning to introduce at least 100 trains, and also have more extensions of trains in
future. This is also a welcome factor. She wants to see that, in future, there will not be any gaps at
all, and the people will be able to travel comfortably. Introduction of 57 new trains and 27 extensions,
and increasing the frequency of 13 trains are all welcome factors. | first admired Laluji for bringing the
Garib Rath. It was running via Visakhapatnam for four days in a week. Now, the present Minister has
gifted us by increasing it to all the seven days. Apart from increasing the frequency of trains, she is
introducing 7 new lines, gauge conversion on 17 lines and doubling of 13 lines. Therefore, what |
would like to say is that she has taken pains to take care of everything. She is bothered about the
security; she is bothered about medical care. She is bothered about the cleanliness. She is bothered
about everything relating to the common man. She wants to see to it that the common man gets
everything. Of course, some hon. Members have raised the question of punctuality. The hon.
Minister is very much firm on it. She will not spare unpunctuality. She is a person, who is very
emotional, but after becoming a Minister, she is now very cool. | know her from 1996, when she was
my colleague in the Lok Sabha. She used to speak emotionally; she used to enthral the Members
and make them spell-bound by her speech. Now, in the seat of the Minister, she wants to deal with
everybody emotionally, while at the same time, being cool. She wants to make everybody happy.
This is a great transformation of her personality, from an emotional Mamataji to a cool Mamataji. She
is committed to her work. Her job is not to find fault with anybody. She has respect for Laluji. She
welcomes things that were done during his regime. She has not spoken ill will of anybody. It is only
the people who are spreading this propaganda. She only has a one-point formula, that is, Aam
Aadmi, the common man’s happiness. The world should proudly feel that the Indian Railway system
is No.1in the world. That is her goal; that is her dedication. And the entire House appreciates her

efforts. Now, coming to the point...
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You were not, so far, to the point, is it?

DR. T. SUBBARAMI REDDY: Now, coming to the point relating to Andhra Pradesh, though it is

not possible for her to please everybody, | want to be rational in my speech. | want to speak
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cautiously, consciously and judiciously. What | would like to say is that in Andhra Pradesh, there is a
big feeling that even though it is one of the biggest States in the country, and we have 47 MPs, the
Lok Sabha and the Rajya Sabha put together, and the State well connects the Northern and
Southern parts of the country, Andhra Pradesh has not been given its due share. People generally
feel that the Railway Ministry, not only of the present Government but also of the previous
Governments, has done a great injustice to the State. Somehow, there is this misunderstanding. We
cannot blame her for this; she has hardly been here for a month and she would not have been able to
look into the demands of the State. But | am hopeful that, in course of time, she will be able to solve

all the problems pertaining to the State.

Sir, Visakhapatnam is the city of steel plant in Andhra Pradesh. The Waltair Division at
Visakhapatnam caters to nearly 100 trains every day. Its income is Rs.2859 crores. The areas
connected by this Division are Visakhapatnam, Viziayanagaram, Srikakulam and the East Godavari
District. It is very important. But today it is with the East-West Railways, that is, Bhubaneswar. The
people have been requesting for years now that either a new zone should be given for
Visakhapatnam and, if that is not possible, it should be merged with the South-Central Railway. This
is also the demand of the employees because 99 per cent of the employees are the local people.

...(Interruptions).... | will finish in another five minutes, or, ten minutes, Sir.
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): No, no. Only two minutes.

DR. T. SUBBARAMI REDDY: Okay, Sir, Therefore, my request is, 18 el &1 T3, AAT ST thel
T8 ﬁ’rﬁ EIT%K’I gg Nl EIT%KT, merger of the Waltair Division. The bureaucrats will first say, “No,
no. Sir, it is not possible”, or, the Board Members will first say, “It is not possible; we cannot bring
this integration”. Well, where there is a will there is a way. Similarly, | am grateful to her that she has
introduced a new train from Vishakhapatnam to Secunderabad-Adilabad. That is welcome. But she
has given it only on two days. | request her to make it a daily train. | am not saying that she should do
it tomorrow, but | would expect that it is done in the course of this year. There is a heavy demand for
this, Madam. Then, there has been a demand for the last five years for an overnight train from
Visakhapatnam to Chennai. Sir, Chennai is a very important city. It is one of the most important cities
in the country. | am sure all our Tamil friends here will agree. Madam, it will give a big boost to the
people of Chennai also. This may please be considered. Then, Sir, eleven projects costing Rs.6,000
crores had been sanctioned; but for the last ten years nothing has happened. Of course, we can’t
expect the entire amount of Rs.6000 crores to be given in one go. But please consider and expedite
it. Then, sanctioning of new lines for Cuddapah-Bangalore-via-Madnapalli is very important. The
Andhra Pradesh Government is prepared to share fifty per cent of the cost, Madam. If that is the

case, the Railway Ministry must come forward to share the burden of the balance amount. Similarly,
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for Nandipuri and Srikalahasti lines also, the State Government has agreed to provide funds, as also
Bhadravati-Kovvuru line. Similarly, there are proposals for eleven other trains, the details of which
have been given to her. These may be considered. Also, the new passenger services that our State
Government has requested should be provided. Similarly, more daily express trains, including
extension of commuter trains, should be considered. Then, the Andhra Pradesh Government, the
hon. Chief Minister, the Members of Parliament from A.P. and various other people have been
requesting for an overnight superfast train between Hyderabad and Bangalore. Madam, you must
seriously consider it. It may please be implemented immediately, not tomorrow, but in course of
time. It is very important. Similarly, from Hyderabad to Adilabad, an overnight express train should be
introduced. Secunderabad-Hyderabad-Ahmedabad via Nizamabad sector is also very important.
Madam, the Tirupati Temple, Lord Balaji, will bless you with full powers, if you introduce an intercity
daily express train between Visakhapatnam and Tirupati. RGE f’\-rﬁ?:;fr TdhaH R 99 \_rlTQ"ﬁ with

the blessings of Lord Balaji. ... (Interruptions)...
FERY FAAT 01 : T TAS?
Tl &, QEH?T'ﬂ Q‘Q ;e A 312?5 MR ¥4 Zégl From the Ministry side, whatever is being

expected, including land and other things, everything will be provided. Lastly, Sir, | would like to ask
my friends as to what is wrong in the proposal to have a 1000 MW power projects? She proposed
1000 MW power projects. Mr. Arun Jaitley asked why it was needed. Sir, Railways are a vast

organisation. You must appreciate the fact...

THE VICE-CHAIRMAN  (PROF. P.J. KURIEN): Over. ...(Interruptions)... Over.
...(Interruptions)... It is okay.
DR. T. SUBBARAMI REDDY: Therefore, | support it. In conclusion, | call upon Mamataji to examine
these proposals and to keep in mind the demands of the people of Andhra Pradesh which we, the 33
MPs from Andhra Pradesh, have given unanimously. | know that you cannot do it overnight. But

whatever best you can do immediately, please do that and do the rest in due course of time. Once

again, may Lord Balaji give you a lot of strength c71e/<INTI0T WG] frevarT wiFar freqen

SHRI P. RAJEEVE (Kerala): Mr. Vice-Chairman, Sir, at the outset, | would like to support some
of the proposals in the Railway Budget of 2009-10. Sir, first among these is the proposal to introduce
Monthly Season Ticket of Rs.25 for unorganised sectors with monthly income not exceeding Rs.
1,500. And also, | support the increase in concessions to the students and introduce new trains for
youth and women. | also support the special recruitment system for minorities and the Scheduled
Caste and Scheduled Tribe communities. It is appreciable that the passenger and freight charges are
not increased. It is a welcome step that the Minister has proposed some changes to the Tatkal
Scheme. Respected Leader of the Opposition, Shri Arun Jaitley has criticised the Tatkal Scheme. |

would like to add one more point. At present, the Tatkal booking is extended up to 30 per cent of the
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regular reservation system. This should be changed at the earliest. | request, through you, Sir, as a
first step, it should, be reduced to 10 per cent. But, Sir, the major thrust of the Budget is
privatisation. The Indian Railway is one of the largest Government-owned railways in the world and it
is the great symbol of unity and integrity of the nation. The importance and impact of the Indian
Railways to the country’s socio-economic development need no reiteration. The public structure of
the Railways is the product of our independence. The Indian Railway which had earlier been
managed by the combination of private and Government-owned companies was reconstituted and
became an exclusive monopoly of the Government of India. This approach was changed from 1991.
Now, this Government is rigorously trying to intensify the privatisation process in all sectors. The

Railway Budget is not an exception and, in fact, it is the clear indication of this.

Sir, according to the Budget Speech of the hon. Railway Minister, all new projects are being
started in the Public-Private Partnership. That is the privatisation through back door. Many of the

hon. Members have already raised this issue. So, | do not like to take more time on this.

Sir, we have no opinion against the utilisation of private capital for development. But, it should
not be in strategic sectors. It should not be wherever it is not necessary. In 2008-09 Budget Speech,
the then Railway Minister had tried to compare the Indian Railway with the Fortune 500 Companies of
the world. And it is an establishment working as the backbone of our country. The hon. Railway
Minister happened to state that ‘I am firmly committed to the visible upliftment of the downtrodden
and under privileged which is imperative for holistic socio-economic development of the country.’
How can the Government justify these words by using privatisation as the major thrust of
development? This is a way of misleading the nation and the common man. | request that, at any

cost, Railway should be continued in the public sector.

Sir, all of us are aware that we are in an era of global economic crisis. Most of the MNICs and
capitalist countries are crying for more public investment and for nationalisation. We know the
General Motors, which was once considered as a model of capitalism in the world, is now in the
process of nationalisation. At this juncture, our hon. Railway Minister is expecting more private
capital and on the basis of that she had announced so many huge projects. Actually, in her Budget
Speech, she has admitted that the mobilisation of private capital is difficult. Out of Rs.3,400 crores,
only Rs.100 crores materialised. Contrary to this reality, this Budget expects more private investment
which would only remain as a dream unfulfilled. Private capital would not be ready to invest in long-

term infrastructure projects in the era of recession.
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Sir, | would like to invite the kind attention of the august House to the present financial position of
the Indian Railways. The decline in cash reserves was mentioned by many Members. | would not like
to elaborate this point. The operating ratio is increasing from 88.3 per cent in 2008-09 to 92.5 per
cent in this Budget. All of us are aware that the increase in operating ratio means that there should be
a decrease in cash reserve; so, the Government should answer to this unprecedented situation. Was
it a play of figures by the then Railway Minister? Irrespective of whether Laluji or Mamataji is the
Railway Minister, it should be the duty of the Government, under the leadership of the same Prime
Minister, under the leadership of the same party, to apologise to the House and the country for
misleading the House by using figures. The evaporation of crores of rupees on dividend to the

exchequer should be answered very seriously.

Hon. Minister has specifically stated that a White Paper would be published regarding the funds
of the railways for the last five years. Then, the hon. Prime Minister should say who is right — the
existing Railway Minister or the former Railway Minister. Sir, | would like to invite the attention of the
House on a serious issue, that is, manpower shortage. The Minister has apprised the role of 14 lakh
employees. Actually, it was 13.94 lakh employees in 2007-08. In 1991, the total number of railway
workers was 16.51 lakhs. That is a sharp decline of 15.5% of employees within 18 years. In these
years, the operation of the railways in all aspects was increasing, in a huge manner. But, contrary to
this, the number of workers was decreasing. The proposal made by the Railway Minister regarding
special recruitment is welcome. But, she has not informed the existing vacancy. That is around 2
lakhs! Nothing is being done. At the same time, there is a tendency towards outsourcing in this
Budget. The actual objective of most of the new schemes is really outsourcing. This is against the
assurance given to the House; it was specifically stated that the interests of the workers would be
protected. How can we ensure safety in the railways when workers are compelled to work for more
than 10 hours or 12 hours? Everywhere, the working hours are reduced to 6 hours. Now, our railway
workers are working for more than 10 hours, actually 12 hours. More than 90 per cent of the workers

are working for 12 hours a day.

Sir, many announcements in the Budget are mere repetition of the previous Budgets.
Development of stations as world-class stations was promised not only by the UPA Government but
also by the NDA Government. Some times it was 26 stations and some times it was 50 stations; that
is the only difference. But all these promises remain on paper only. The same thing has happened in
the case of green toilets, freight corridors, etc. This practice was seriously criticised by the Standing
Committee on Railways in many of its reports. In 2007-08 report, the Committee had criticised the
Ministry for the delay in execution of priority project, the dedicated freight corridor, which was lagging
for more than six years at that time. The same criticism was done for the delay in signalling and
telecommunications work implementation. This delay in implementation of projects was reflected in

the growth of the Indian Railways.
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The comparison between the British period and the Independence period has been done by so
many hon. Members. | would like to add one point. An average of 572 kms. of line per annum was
added in the British period while we could add only 166 kms. per annum since Independence.
Similarly, the average speed of express trains is approximately 26 kms. per hour whereas in other

countries trains are running more than 100, 200, 250 kms.

Sir, | would like to point out some confusion created by this Budget. Regarding the utilisation of
the optic fibre cable network, the hon. Railway Minister has stated in the Budget Speech, ‘I had
announced in 2001-02 Railway Budget laying of optic fibre cable network for commercial utilisation.
After eight years, | find little progress. Hence, Madam, | propose to constitute an expert committee.’
But, contrary to this, in Railway Year Book 2007-08, which was circulated along with the Budget
document, it is stated, ‘Of the 42,000 route kilometres of optical fibre cable (OFC) network
targeted for commissioning by 2008, 28,100 kms. of OFC has been laid already.’

...(Time-bell rings)... Sir. it is my maiden speech.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Is it your maiden speech? Sorry, | did not know

that. ... (Interruptions)... | am sorry. Nobody told me about it. ... (Interruptions)...

SHRI P. RAJEEVE : “...RailTel has earned gross revenue of Rs.216 crores and net profit of Rs.57
crores during 2007-08 by commercial use.” | would like to know from the hon. Minister which
statement is right and which is wrong. If it was actually implemented, then, where is the need for this
Expert Committee? | request, through you, Sir, that the proposal for Expert Committee has to be
withdrawn. There was an announcement in the budget speech that concession of 30 per cent to
Press correspondents would be increased to 50 per cent. Already the Press correspondents are
availing of the 50 per cent concession except in Rajdhani and Shatabdi Express trains. In all trains,
they are availing of 50 per cent concession now. The only change would be the abolishment of
coupon system and annual concession to wife. | request to extend this concession to their minor
children also. While presenting the 2008-09 budget, the then Railway Minister had stated that the
Government would prepare a Railway Vision Plan 2025 document within six months, which would
present new ideas and new initiatives in a novel manner. And also there were proposals for
innovation promotion group, set up a strategic business unit and formulation of information
technology vision 2012. What has happened to all these proposals? Nothing could be found out from
the budget speech. The Government under the leadership of the Same Prime Minister and under the
leadership of the same party should reveal the status of these proposals. Now | am coming to the
comparison with Plan objectives. Now we are in the third year of Eleventh Plan. The thrust areas
identified were capacity accumulation, improvement in operations and productivity augmentation and
increase in market share in both bulk and non-bulk freight traffic. But the allotment for the

development side is very low in this budget. The demand for doubling, three and four lanes remains
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unheard. In this budget, it is only 3 per cent to the development fund. Sir, there is only a meagre
increase in the Plan outlay from Rs.36336 crores for 2008-09 to Rs.40700 crores for 2009-10 whereas
the world over more thrust is given for railways development as a measure to overcome economic
recession and job loss. This matter should be considered in this budget also. Sir, | would like to bring
to the attention of this House certain things regarding my own State Kerala. The prime demand of the
Kerala State is the formation of a Peninsular Railway Zone with Headquarters in Kerala. It is a well-
established fact that the need and geographical sprawls of Kerala are entirely different from the
neighbouring States. Therefore, the demand for a separate zone is thoroughly Justified. We had
certain expectations in this budget since the Minister of State for Railways is from our State. But we
regret to say that nothing was done in this regard. We were very grateful to the last Government for
announcing a new coach factory at Palakkad but nothing has been mentioned in this budget and we

could not find any allocation for the coach factory in this budget.

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI E. AHAMMED) : Sir, the
land, which the State Government has offered free of cost, is still not made available to the

Government.

SHRI P. RAJEEVE: Thank you. The State Government is ready to acquire the land after a
consensus among all political parties. We are trying for it. | thank you for informing that the process is
going on. | said it because we had the bitter experience. So | would like to take this opportunity to
mention about this coach factory. In the eighties” we got an announcement about a coach factory
but later it was shifted to another State. That is why | was compelled to mention this, Sir. Thank you,
Sir. This is the same situation with regard to wagon factory. In the budget of 2007-08, an
announcement was made for setting up a wagon factory in Kerala as a joint venture company with
the Steel Industries Kerala Limited. It is shocking that nothing about it has been mentioned in this
Budget. | have a suspicion that there is a step-motherly approach to Southern Railway. It should be
addressed. The doubling of lines and electrification is the major demand for development of railway in
Kerala. But this issue was not properly addressed in this Budget. | request the hon. Minister, through
you, Sir, to allocate sufficient funds for the electrification and doubling of lines. Actually, the major
section of electrification left out in Kerala is the Shornur-Mangalore section. The State Government of
Kerala has introduced a package to improve the backwardness of this erstwhile Malabar region. |
request you to allot sufficient funds for electrification process. In doubling, only twelve kilometres
were left for completion of this process. Actually the officer in charge of doubling is working in
Chennai and his office is at Calicut. How can we finish the work within the time frame? The hon.
Minister of State should intervene in this. | request him, through you, Sir. There was an

announcement of Adarsh Station in this Budget. This year, 375 stations are being included and 309
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stations were already announced. Unfortunately, not a single station from Kerala was included in this
list. | request the Minister, through you, Sir, to include sufficient stations in Kerala in Adrash Station
system. The Government of Kerala has already presented a proposal in the ROB, /.e. it is ready to
take up the responsibility to build ROB and sufficient funds should be allotted by the Centre as its
share in advance. We demand for Rs. 100 crores as advance payment of the Central share. | request
the hon. Minister to consider this in a positive manner. | am grateful to the hon. Minister for allowing
new trains to Kerala, including Non-Stop trains. But three trains announced in this Budget are the

same as that which was announced in the last Budget.

SHRI E. AHAMMED : Already one non-stop train has been declared for Kerala and there are

seven other trains. So it comes to eight trains for Kerala.

SHRI P. RAJEEVE: Thank you, Sir. | said, new trains to Kerala including non-stop trains, not
excluding, but including. Thank you. But three trains announced in this Budget are the same as that
which was announced in the last Budget. For example, Bilaspur-Tirunelveli via Thiruvananthapuram
Express was the first in the list of new trains which had been announced in the Interim Budget. The
same has been announced in this Budget also. Before this Budget the State Government has
submitted their Memorandum to the Minister to allow Memu for Kerala and to finish the surveys,
including Calicut, Angadipuram and Mysore. So many surveys are pending. We have already
submitted a Memorandum to the Ministry for wage conversion in case of vacancies of several trains,
including Garib Rath. | request the hon. Minister, through you, Sir, kindly consider the genuine

demands of the State of Kerala. With these words, | conclude. Thank you.

THE VICE-CHAIRMAN (PROF P. J. KURIEN): Thank you, Mr. Rajeeve you have made a lot of

good points for Kerala in your maiden speech.
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tomorrow; the reply is tomorrow. | am afraid if the other Members will not adhere to the time-limit,

most of the Members will not get any chance. So, tomorrow one should not say that ‘no; no; we
have not been given the opportunity.” So, you have to speak within the time. If everybody takes a

long time, what can we do? Yes, Mr. Rajeev Chandrasekhar.

SHRI RAJEEV CHANDRASEKHAR (Karnataka): Mr. Deputy Chairman, Sir, | thank you for the
opportunity to speak on this debate on the Railway Budget.

Sir, much has been spoken about the Railway Budget already by many other senior colleagues of
mine in this House. So, | will not repeat those points. But, however, | will add some points and

suggestions from my perspective and my analysis of the Budget.

Sir, firstly, the suggestion that the much-vaunted financial performance of the Railways was less
than authentic comes as a shock. | have been amongst those who have written and spoken and
waxed eloquently about the performance of the Railways over the last five years and spoken about it
on many occasions as a shining example of performance to the high expectations of Government

entities. Just the recent Railway Budget had spoken about a cumulative earnings of 90,000 crores in
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five years. The suggestion that this wasn’t true must be clarified, and coming as it does in the
background of corporate misdemeanours and frauds in the private sector raises serious questions.
The white paper promised by the hon. Minister will go a long way in establishing the correct financial

and operational picture of the Railways. This is vital for the Railways to move forward.

So, Sir, first and foremost, my suggestion to the hon. Minister is that this white paper be
presented in the shortest possible time and be made available in the public domain. | would also
suggest an amendment to the Railway Act that makes the Chairman Railway Board and Member
Finance explicitly and statutorily responsible for the financial position of the Railways as presented to
the Ministry and the Parliament. | would also recommend strongly, Sir, that the CAG conduct regular
and annual audits of the Railways’ accounts and that these CAG audits are presented to the

Parliament along with the Railway papers every year.

Sir, Railways is a proud and very important constituent of our national economy — given its all-
pervasive role in the movement of goods and people all around the country, including the most
remote and strategic locations. Railways and its freight costs have also an impact on our domestic
inflation. It is vital that the Railways be put on a path of sustainable growth and a multi-year plan be
put into motion. The Railways should be used for more than just populism and scoring of political

points, which unfortunately, increasingly, it is beginning to look like it is being used for.

The most important statement in this Budget was the last paragraph of the hon. Minister’s
speech — the promise eventually of a Vision 2020. | would urge the hon. Minister that this document
be developed as a strategic development and growth plan for the Railways at the earliest and | would

suggest the following points to be incorporated into the Vision 2020.

Sir, the first point is, Railway track capacity expansion. The Railways must remember that they
are in the business of hauling freight and passengers and expanding the Railway network must be
their pre-eminent and single-minded focus. The current 60,000 plus kilometres of railway network
must be ambitiously and aggressively expanded by at least 50 per cent in the next 5 to 7 years. This
is a target that the hon. Minister must take on and implement with all the energy at her command.
This can easily be done just by implementing track doubling and by implementing dedicated rail

freight corridors.

Secondly, utilisation and efficiency improvements. Sir, the Railways must embark on
implementing the latest signalling technologies throughout its entire network. There has been much
talk about pilot projects, etc., for the last five years. But a clear plan to upgrade the signalling
technology and hence improving the throughput of trains and utilisation of our network must be
completed and rolled out starting urgently. The current approach of installing various incompatible
technologies at various places in the network in an ad hoc manner is clearly not strategic. | look

forward to hon. Minister’s Vision 2020 in addressing this.
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Sir, the other area of utilisation is to enhance track and axle loading. For this the dedicated high
speed and high load dedicated freight corridor must be put on the fast track and design of this freight
corridor must be done keeping in mind our requirements for the next 50 years. This Dedicated Freight
Corridor will be the single largest rail expansion anywhere in the world except China and definitely the
biggest expansion of the Indian railways since Independence. It is an important project for India’s
aspirations to be an economic superpower and it will transform India’s competitiveness as an

exporting and manufacturing hub.

Sir, the point No.3 for Vision 2020 is project management. My colleagues have just mentioned.
We all know that Railways is littered with incomplete projects. In my city of Bangalore alone, | know
of various railway over-bridges and other projects that are small-sized but have taken decades to
complete, including the famous K.R. Puram stay bridge that took almost 20 years to complete. There
is something very very wrong in how the Railways approves projects, allocates funds and completes
them. | strongly urge the hon. Minister to direct the Department to evolve a modern methodology
where projects once launched are given the highest priority for funding with a focus on completion of
projects instead of current dispensation where funds are diverted from launched projects to new
projects. This is an approach that is costing the people of India and the Railways thousands of crores
in terms of overruns and delays. So, in short, it is not enough to appoint a dedicated officer to
oversee projects. As has been mentioned in the Budget. The Railways must develop a fresh and

modern methodology to conceive projects, to manage them, to finance them and to complete them.

The point No.4 is the customer experience enhancement. Sir, | wont say any more on this. Much
has been already said on this subject in the Budget and by my various colleagues. But | want to
make one point. It is said that Indian Railways serves the poor and needy sections of India. But
nowhere it is to be assumed that the poor and needy sections of India must suffer a poor and unsafe
travel experience. The Railways must not treat its passengers as anything but valued customers and
must step up to the plate and give them a superior customer experience. The Minister has promised
this, but | caution her that these kinds of promises have been made repeatedly in the past as well and

must be translated into real action.

Sir, the point No.5 of Vision 2020 is Freight Tariff Regulator. Sir, we all know that the Railways is
a monopoly. Being a monopoly brings with it many bad habits and some have crept into the Railways
over the past many years and decades. The area of concern today is the setting of freight tariffs and

classification of freight tariffs.
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While Parliament and the general public is often told that freight tariffs remain unchanged, the
same is sometimes effected by changing classifications of items. There is a need to bring in
transparency into this. | strongly recommend that an independent freight tariff regulatory office be
created that will be responsible for transparently and without favour setting tariffs.

Sir, the last point of Vision 2020 is this. The Budget lays considerable stress on PPP. Much has
been discussed about PPP in the House as well. Sir, PPP is a good way for the Railways to augment
its financial capacity. But | would urge extreme caution. The first principle of such PPP is that
Railways must benefit and this must not be another way to cause disproportionate profits to the
private sector. | would urge you to use competent external financial advisors and lawyers from
outside to negotiate and structure these PPPs to make them truly balanced and explore the
possibility of a dedicated regulatory office in the Railways that will be responsible for executing PPPs
to make sure they are in favour of the Railways.

MR. DEPUTY CHAIRMAN: Please, conclude.

SHRI RAJEEV CHANDRASEKHAR?: Sir, let me end by reiterating what all my senior colleagues
from Karnataka have already stated strongly in both the Houses. The investments in my State fall far
below what is being done in other States and can be construed as unfair and discriminatory. We are
all people of one nation and the Railways serve the nation and all its people. There is a strong case
for a re-look at investments and new projects in this Budget and for ensuring that investments in new
projects are done in a more equitable manner so that all people and all States benefit. In the end, |
would reiterate that the Railways is and will remain, for the conceivable future, an important and vital
part of the complex equation of our economic progress. The Railways must structurally be re-
architected to meet the challenges of the coming years and not continue the 60-year old status quo.
1 hope, despite my being a lone voice of an independent MP in this House, the Minister and her
colleagues take note of the points made and incorporate them in their plans for the Railways for this
year and the future.

MR. DEPUTY CHAIRMAN: Hon. Members, 1 would like to make an announcement about the
time left with each of the political parties. The BJP has 33 minutes with nine speakers. | would like the
Party to allocate the time to its Members. The Congress has 2 hours and 31 minutes with nine
speakers. The CPI (M) has no time left and have one speaker. The SP has no time left and there is
one speaker. The JD(U) has 17 minutes. Nominated Members have 29 minutes. Others have two
hours with 19 speakers. | will have to strictly adhere to this because with this time limit we will be able
to complete only by 5 o’clock tomorrow. The Minister has to reply and we have to conclude. | would
humbly request all the hon. speakers to take the minimum possible time. After all, we have been
participating in the discussions on Railway Budget every year and you can be precise in your
submissions. Now, Sardar Tarlochan Singh. Six minutes, please.

wYeR axaraH R (eRamm) : gt o<t 9a<is |mEal
sft Suamfy : R e

SARDAR TARLOCHAN SINGH : Sir, | shall conclude in time. %, Tgel AT & AT H#3A1 ST BT
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s N ) E U1 U A1 ST B F IR A 9 S a1 2, s fow 89 S 954 v=are
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MR. DEPUTY CHAIRMAN : Please, conclude.
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SHRI SHANTARAM LAXMAN NAIK (Goa): Sir, | stand here to support the Railway Budget

proposals moved by the Union Railway Minister. | think, she will prove to be a dynamic Railway
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Minister in course of time. | request the officials of the Railway Ministry to guide her properly because
if she is guided properly, she will prove to be a good Minister. In fact, if any misguidance is given, |

think, she would be capable of recognizing such acts very soon, and, therefore, that will not work.

Now, | come to my own State, Goa. Sir, | think, when the officials sit to prepare Budget, they do
not keep the map of India in front of their eyes. If they had kept the map in front of them, how could it
happen that all the States in the South, Gujarat, Maharashtra, Karnataka, or, Tamil Nadu, are
mentioned, but, in this entire stretch, only one State has been avoided, and that is Goa. Others have
got one train, two trains, three trains, seven lines. Each one has got a dispute regarding more trains
but as far as Goa is concerned, — | request the hon. Minister to kindly pay attention to me — not a
single train has been given. Why has this injustice been done to the State of Goa? | would like to

know this from the Railway Minister.

Earlier when the Konkan Railway was established, the criticism was that Goa was going to be
made a corridor for passing trains. This was the criticism. Let this criticism not be sustained. Let the
Railway Ministry consider Goa as a State and give due share in the Railway connectivity. | distinguish

myself with the problem that we have not got any railway line. Others have got a bit or more.

Coming to Konkan Railway, Sir, 1 would remind that late Shri Scindiaji laid the foundation in the
sense that first survey sanction was given during Scindiaji’s time. Now, after all these years, it is high
time that doubling of line is done in the Konkan Railway. | know, doubling of lines cannot be done
overnight. A beginning has to be made. A survey has to be conducted so that, at least, in the next
five years’ time, Konkan Railway is made double-line. Otherwise, it will be totally saturated because
S0 many passing trains through Gujarat, Chennai and other places are there. Therefore, doubling of

lines is a must.

Sir, there was a traditional train during Portuguese time from Vasco da Gama to Bombay. This
train has been cancelled. After Konkan Railway has came into force, this traditional train which was

existing for years together during Portuguese time, has to be commenced.

Sir, most of the towns have got the connectivity to Tirupati. Why is it not there from Goa? Why
not you give a railway line to Velankanni, where, besides the tourists, people of Christian community
would like to go. Tourists come to Goa and Goans would also like to go to Tirupathi and also to

Velankanni. Therefore, rail connectivity to these areas has to be given.

Other important issue is Goa to Delhi. How do we go? There is one daily train, Goa Express,
which takes 48 hours. Other train takes 36 hours. Rajdhani train is there, which runs twice a week,
but it is costly. Everybody cannot afford it. Ultimately, it is a passing train. There would not be any
berths for Goa as such, except a few. Therefore, there should be a direct train from Goa to New

Delhi via Baroda. Goa is a tourist destination. You will have lots of passengers. People in thousands
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come to Goa. But still there is no direct train from Goa to New Delhi which has a short route. One
takes 48 hours. Another takes 36 hours. The exception is the Sampark Kranti which takes two days.

The Rajdhani takes three days. My plea is that we should be given a train with a shorter route.

In every Railway Budget, whenever 1 got an opportunity, | asked for this. Laluji was not kind
enough to grant me one. My list is big. But, last time, when | listed some 8-10 demands, | also
demanded a train from Patna to Goa. | wanted the people of Bihar, who live in Goa, should get
benefit. But | was given only that train, Patna to Goa. No other train. Therefore, people in Goa
started cursing me saying that | was only looking after the interests of Biharis in Goa. No other train

was given. | faced criticism because one train was given to me, that is, Patna to Goa.

In every Budget, | asked for entertainment facility to be given in trains. | am happy that in this

Budget, at least in limited trains, this facility is going to be given.

As far as cleanliness and quality of food is concerned, it is everybody’s complaint. | think that
steps should be taken on a war footing in this regard. One need not go into the details of what kind of
food and what type of cleanliness we want. If we get cleanliness and better food, everybody will

appreciate the efforts of the hon. Railway Minister.

Fax and telephone facilities at stations are not there. In which world are we living? Nobody picks
up the phone at station. Suppose we want to send a fax for emergency quota in any faraway station.
Fax facility is not there. Some stations have got the commercial fax facility. Therefore, fax facility, e-

mail facility, and better telephone facility at each railway station is required.

Coming back to the issue of Konkan Railway Corporation, it has not been taken over by the
Indian Railways. | would also not like to suggest it, because it has done a good job. But those people
whose land was acquired by the Konkan Railway Corporation, some of them were given jobs and

some of them were given small stalls at railway stations.

After 7-8 years, the Konkan Railway Corporation is telling all those people that their job is over
and now they can leave. You took away their land, gave them stalls for 7-8 years, and now they are
being driven out. Those who have got jobs, they are in the jobs. So, this is the betrayal of

commitment by the Konkan Railway Corporation.

The land has been acquired by it. In lieu of that, they have been compensated, besides money,
by giving stalls to them. All of a sudden, the Konkan Railway Corporation cannot terminate the
contract. It is for their life time. Maybe you can increase the rent, but those stalls cannot be re-
tendered. Similarly, those who have been given jobs, they cannot be thrown out of it. If that is done,

nobody will trust the Corporation.

In case, the Konkan Railway Corporation does not consider the humanitarian aspect, then |
would suggest that the Konkan Railway Corporation should be taken over by you. At least, the Indian

Railways will treat them in a better manner.
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Lastly, Sir, about the world-class stations. There is no definition for this. | would suggest that
any good station, maybe from Britain or America or France or Japan, can be taken up as an ideal
world-class station by name. World-class is a broad term. You name any good station from Japan or
America and say that our station will be like that station. Then, we will get a clear idea and we will

know whether our station is according to the criteria or not.

Lastly, Sir, regarding the white paper which had become a controversial thing. We will get a
good idea. Everybody is in doubt as to whether the Railways are in profit or not ever since the issue
has come up. Let the things be clarified as to whether the Railways are in profit or are not. Everybody

should welcome the step of white paper. Thank you very much, Sir.

it SuRrTafel : 2N Ao PR agast| g e e 3 S1uel a7 Pigy, a==1 3MuSD! urel
IR QRN 1 HipT Tel et aTgem # smve! I gafery aa1 <81 § b 594 Sare] ois el el &l

it dfera fFeR agadt (IoR) : AT SUFIIRT ABled, AT Yol H1 Jeledn 7 3
TS, 2009 BI ST FoIe YA (AT, IH golc Bl Y™ I8I+ Udh a9 {61l S qard fpan
& @1 Yo aRASell @1 Faet e ArasiRedr $ MR U= & dier Sy A1 R qEfe
BTN & TA F I AN 0! 9 IR H ¢ 9gd-9g4 uTs <1 A18d] gl 781+ 31 Hel
P oFR RS fde T W @™ T IaRa 81, IRy R N 9% e ok Wi & AR
S TE H aeIe B, A1 Gt aREASTRT @t sravgear 2 fred uig |rel #§ § Yad St @t
JE EI H 3 I BT IATER BRAT g, STP] GETS <l §, SIh] AYAE <l §1 S76I g S 1 bel
2 5 Yo &1 HHTS BT A1E TE I R P ™ BT Hares A, @ FEgE o o
el uie qut 1 ST Vel TR, S el HA1e Ergi™ § o I81 U1, IqP! BI$ PR J VS 78 48R
T dTelt 8, s e < ared 8

I o goic | I8 W Fer P ' W 991 @ STevdl Bl eI H W §Y Xed &
BRIBATI! H TN Ty A FHIAT 97 b (g vep 2y wfirfr a=rdin g9 forg S5 gware
o1 =TT €1 U8 A1 H T S 5 S S-S AnT 8, feg w)1 faee 7, g8t v w3
W@%%, P terms of reference @1 efte I T T8l YT stakeholders Gﬁ'\fﬁ-w, ESIETR
SN Ud a9 ¥ W A oiR fxies o dRned Ser # wearil ani a1 994 e fha
Y, $ad FRIHSH o1 § ITqP ATh A H3] HE ST A I8 A H&1 a18d1 g 1b Sil terms of
reference %‘,wﬁwmaﬁ%aﬁl

H aue! A4 SR G T TR g1 IS R gofe Wi A g4t Bl € 8, 25-25 991 A
AT, TRASTTS Tt TE €, TR BRI$ $UY @ 81 Y &, 9 linger ¥ I8T 8, IaT 81 3 g8 8i+ft
1 781, § AR @A ARiedl 9 g8 el arsdl g 6 O au aRASTisl B qedie iR
AT PN IR BIs FRWHBR BT 8, AT g8 W IR, fbeg PROT & 3R ST STea] I Sieal
RN, VT FH farar |

237



A7 I8 W Frae 8, ¥ SmoRy =t ok aredn € f O 38 Y €, w8 )i €, v A €, S
over-saturated%ﬁ%lWﬁﬁfm%ﬁ?aﬁ'ﬁ?w,ﬁam%ﬁ??ﬁ'saturateﬁw%\*lﬁ
AT H3 HEIGAT St I HE1 dTedl § [ 394 A1 37Tel Ui 9y 3 9 9ch] &l RIER $1 Sy
& ﬁﬁv_cﬁ g9 9 HIF-HI F AN over-saturated B SITGI| ST &2 BT fIExrHRr fham S,
FISTHRT foraT ST | I8 %Y Y et WraeHT 8§ 3R §9R AT & args # o Ffeaa vu & ve
A AR W TR ol ST A Y FERI1 1

HEIGY, TP 91 3R S S [T goic |90l § Hel, § IqS! gl B aredl gl
TeFFaTEl &3 T, 37T 8 Bl HAd IR §1 B Uew 1 SHH od I8 B fpg o 3 9R
I goTe @ TINIY, 39 9R &1 ¥ 39 SINU| SIRETS, BURTG, SSINT oY 831 H 3 93-5S
gaps B, ST81 BIS ¥ A1 8 1 H A /3 AEiear 9 e @R aredn g 5 S terms of
referencegﬁ,wﬁwaﬁwﬁwﬁmwﬁﬁawm,wwaﬁvﬁ,aﬁﬁmﬂvgﬁmaﬁ?
19 faera g1, A1 TareaTal TRl ok W g g1 ST SITH I, U 91T 1 SR a8f & Al
1 I 81 Q| HEIGd, H 3MM9d A1egd A U a1d 3R Hel aredl gl goic WIol § I uid
T BT Ieoid T - T3 JIIETE, AT -AHTs, Yed G -UTT B JUTaT, ARETT Td & TAT T
T H GUR| 7 9 A & fwg 7 g9 Yo 730 o 1 oiR Heag AfdreRa o 954 foraa @ €,
g sl Rafe Ior@ Wt <@ |ad 21 3nfl 81 98 W1 © 5 o W uri &) fhat sroafe
FERAT &1 ATH-ABTS DI 914 Bl S [Usel AT 41 fordT &1, IaT e 3141- 11 TR B DTS §5
RINEIRE]

RIS 1 S T e o, S A e o, et gt a8t ff 31 7S 2, I S Hewd ax
fm wRer gd grem &) S st g8 RN 2, IS9P 9 # 317 | S E1 7 3 Wi |
A 3T HE IS AT A I8 HEl ATl § (b Il hadl arIa] 81 7 X8 S, aTgel YRT 81 i v &
qTe AN € 81 e b "aTaT ORI dT&T, TR a7 U 7R T, g1 § er-wmen”|

ot STUTFY : 35 AT BT MY FHI BT

it Afera fpeiR agaal : 7815y, 9 98 e sHfeg &= 9ed § & &9 9 &9 39 a1l )
TR foran ST § Sae Fare & S H BIg A9 e HIAT ARl g1 59 oI $ IR 4 H U qard
AT ATET E

ft SouTafy : ST 9HT FEf 82

it dAferd fheiR agddt : & I8 e B=a1 amsdl §, 91 2009-2010 H ‘SOOI & 9 4 Us T
ST ITg TS, fepdd WEl 91d ¥ "goord’ s T BT 8, R E9ar # wiae ol B 3
FIHTT A BET S qHAT &, TR 1 8T ST Ahl 8, TR BT AT&R W B8] S [l 8, Al
SHHT A TRIG BT e ff T1f2g) $0 P A1 91 954 e 14 7, by o1 39 okl & IR |
RIRCEINGA

238



g&d F foIg 1500 TSI HferATE B S W1 FEiRa ot 18 8, S99 989 W Al BT o e
100 29 TR AT R Iorst 811500 B9 RTHTE SR 319 I Afh BT 97 ISR PRI 87 59
T PR FH 9 PH 3000 SHI YRS fHam SN g1 e © 6 orinfed &7 & w-|ney g9
FHERI B M ATSY 3R 34 91 BT TSI ATTLIHAT 41 21§ AU Bae al-I B 3R Ml

i ITAHTIRT : 37T YR o AT, JF PIs MU T 8, lfh a1 gIct & dhae 25 fe a9
HEEEIRPIEEISN

it afera freiR agdet : W, # gga wic 7 o a9 @8 81 g1 4§ Faeq a1 a5 § &
g oIl AfTelT WeTd, Jar WSl g SeRIET MSAT Tl HI =G HI g, WaE 4 H wef
FHRAT =TT § 5 A SffaRerTat ot 81 911 §2 A giord a9 &1 SN /it &t 1 8, ofe 39 a)E
I 9 R g9-9< ol & U &) 81 B X8 SIUT 3R dldhel URoR TedT, SeXNIC] SIS S9-
SHR Tl A I AT W= H WS ©¢ AT IG Iy 8T

P! BT HER BN & T G FBgwar wR H go &1 AT e 81 Srardi & 9 H A1 7341
HEIGAT SNt 71 HaT fF a8 6560 HHARY Faicy Tari # e o aredr g f sarcd &l gafeat
AT FA1SY, Felcd 18T S S0 JRET Y UT 8111 SR aeai & e ol WA 41 el a_e1 9+
AT BT TR A1 Y1 BT 811 €, FTI® IR d B T2 $&1 A AHd1| ... (FF @1 §el)... 3
He1 §8 PR & Y 1 B8 T8 €, Afd H a1 H%| Ao & IR F § v o 97d Fel ol Rafa 4
el gl

#} SURHTIRT : AT T8l &1 98 a1 b o1 I8 31D o b 3T HHS! b F¥ B

it afera freR agaet : § 31 ol 3 P aredl g 6 59 ¥ad goie Al IoRE &l 8R
JUET P15 T F A 3 FSIGAT S A U FaTe HRAT AT § [ 13 BRART, 2009 P IR Y
Y goIc § I -SISamT I WA St iR GHaS]-helal & A& 6T YR 3T 727 o,
AfPT 39 gorc 7 T8 TE 21 IHBT FAT FIAT? T INE ISUH F AW F IidFE-sreraw v
AR -UTATYR b QIERIBRYT BT UK BT T AT, WAfeh 97 gic 3 98 781 5| A1 A1 SH Iolc &
Pae I B HEIH §U B 37T HUIT I§ AT DI BT BNl b I IR Wipd Wl 8 I7 I Alfud
B a1 1 &1 U BTl qR TSR ¥ 99 T8 B

MR. DEPUTY CHAIRMAN : Now, Shri T.K. Rangarajan.

3t dfera fReiR agaal : SEAERT @1 W T2 B ©, TS e B W I B ©,
Solfaethae & W F2 8Tad g1 § ¥y e & =medl § 1% 59 fres ueer 9 o 81 89
fros Ueer o TEHR MY faR BRY|

sft STwumfy | IRIY o9 F7 TaRe waR F1 e forr 2l

Y fera freiR agadt : SR o9 37T=T < A1 H o191 a1 B gRT B T, g SqD! goT101d
T B

i IgaHTaf : 2T, T 31 fAfeR 1 oA fora S

it Afera fraR aqdd : ome 91 W faan, 59 fog agd-9ga a=gare| § i a1d e
ERGIE]

239



MR. DEPUTY CHAIRMAN: Now, Shri T.K. Rangarajan. Five minutes please.

SHRI T.K. RANGARAJAN (Tamil Nadu): Thank you very much Mr. Deputy Chairman, Sir, for
giving me an opportunity to speak. The great Indian people elected their representatives 15 times.
Now, the new Government has taken the charge. For at least 60 years, the working class of our
country wanted their organisation, their leadership to be elected, to represent them with the
respective management. The Government never allows the workers to exercise their wish. Railway
workers fought so many battles. Finally, the Supreme Court of this country, in their historic
judgment, asked the Railways to conduct a secret ballot. Please permit me to thank the Supreme
Court.

In Southern Railway, Dakshin Railway Employees Union, one of the oldest Unions, has been
elected by workers, among other Unions. The elected Zonal Unions are the real voice of the workers
of all categories. | appeal to the Minister to allow the DREU and other Unions, if any, to participate in

JCM National Council and Departmental Council, which will further strengthen the industrial relations.

Regarding Tamil Nadu requirements, 1 agree with my colleague,, representing AIADMK, Shri N.
Balaganga, who spoke yesterday. | thank the Minister for making an announcement for providing
scholarships for higher education of girls for Group D staff. But the number of Group D workers is
shrinking. It was 7,46,100 in 1991, but in 2007-08, it was only 4,70,900 employees. This means,
2,75,200 vacancies are not filled up. Why? The Pay Commission never argues like that. But
everything has been implemented, what Rakesh Mohan has suggested. The Rakesh Mohan
Committee recommendation has been implemented by the successive Railway Ministers and the
present Railway Minister also. Whatever he suggests is only at the guidance of the Rakesh Mohan
Committee. So, we do not agree to that. All these PPPs will not help the Railways to maintain it as a

State sector. That is what the Minister suggests in this Budget, which we strongly oppose.

Sir, the Railway Board has issued various circulars on “Right Seizing”. According to the circulars,
every year, three per cent of employees retire. Out of that, two per cent should be surrendered and
one per cent posts can be filled or kept vacant. A recent circular states that the surrender can be
effected even in the safety categories. Drivers’ category suffers without sufficient manpower. The

Railway Budget, 2007-08 states — Sir, | read — as follows:

“Through rationalisation of drivers and loco links over the past two years, we

have been able to spare more than 250 engines for running the trains.”

This has been effected by increasing links, reducing trainee reserve posts, leave reserve posts
etc.; loco men, today, are refused to take leave. Moreover, they put more than 12 hours of work.
Guards, Station Masters, Gatemen are also in a similar hardship. Safety of the Railway is affected by
this.

Sir, today, the safety of railways is in danger. They have a special Safety Fund of Rs.17,000

crores to be mobilised partly by the Government and partly through levy of safety surcharge. You
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see, the 2007-08 total investment plus revenue plus Plan allocation expenditure put together, is
worth Rs.5,44,62,170 thousand cores. You have safety measures of only Rs.17,000 crores, which

means approximately .00006742 per cent.
MR. DEPUTY CHAIRMAN: Okay. Please conclude.
SHRI T.K. RANGARAJAN: Sir, | am finishing.
MR. DEPUTY CHAIRMAN: Come to the last point.

SHRI T.K. RANGARAJAN: Regarding woman employees, today, around 90,000 woman
employees are working in various categories, | have seen them working in Yards
(Thiruvananthapuram, Cochin, Golden Rock, Erode, Arakonam and Chennai). This may be true
throughout India. Woman employees have their own specific grievances, and their problems have to

be looked into.

Sir, the Central Pay Commission has recommended for construction of single woman hostels by
Government to make available the accommodation for women who become single due to various

reasons. The Budget should allocate funds for construction of single woman hostels.

Finally, coming to Janata Khana, Sir, it is not a new thing. Already, late Shri Madhu Dandavate
tried. It went on for four-five months with poorie, potato and pickle. Then, automatically, it finished.

Railway catering lobby is not allowed to continue. | hope this will not happen this time.
MR. DEPUTY CHAIRMAN: Please conclude.

SHRI T.K. RANGARAJAN: Finally, Sir, | would like to add. ...(/nterrupz‘/ons)... Finally, 1 caution
the Government on the financial performance of the Railways as the operating ratio has already gone
up from 88 per cent to 92.5 per cent within three months. So, the Railways’ pitiable techno-

economic situation of 2001 is not repeated. With this warning, | conclude, Sir.
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Y HTAT BT PR BT LA AT 81 H Baet J&1 =18 g P Sl 781+ AU qoIc A9 3§ HeT 8,
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off STl : g=aTe, 39 3MUeT Rith 4 fide faT 9 3R emut Ry 4 fime Tl shri Rahul

Bajaj. You have five minutes.

SHRI RAHUL BAJAJ (Maharashtra): Thank you, Mr. Deputy Chairman. | have got twelve

minutes.
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MR. DEPUTY CHAIRMAN: No. You have five minutes.
SHRI RAHUL BAJAJ: The Independents get no chance or at the last. ... (Interruptions)...

off STl : 89 R BN 30 Independents 21 For your information, after the Congress Party,

the highest time is given to the Independents, 2 hours and 24 minutes.

SHRI RAHUL BAJAJ: That includes DMK, Sir, who have only four people. Every Party with less

than five Members is treated as ‘Others’. Genuine Independents are only 12 or 14.
MR. DEPUTY CHAIRMAN: That is the system.

SHRI RAHUL BAJAJ: Sir, may | congratulate, through you, the Railway Minister for presenting
the Railway Budget in a very short time? | do not speak against any Minister of Railways, today or in
the past, nor in their favour. As a private sector independent person, Mr. Deputy Chairman, Sir, |
speak for the Railways and in the interest of the Railways and that to me means what we have to
ensure is the interest of the customer. We are supposed to provide facilities and services of the
highest order to passengers and for freight at the lowest possible cost and of the best possible
quality. This is what the Railways is meant to do. You have to expand the network. | heard the
speech of the Leader of the Opposition saying the British did nothing for us. We were a colony left
with 56,000 kilometres of railway tracks and we have, since then, in 60 years, not even added 300 or
400 kilometres. We have doubled the tracks. We have converted meter gauge into broad gauge. |
was shocked to learn that there has been hardly any addition of the length of the tracks in our 60
years rule. In fact, for conversion and doubling, our performance has been 20 per cent last year and
the surprising thing is that the physical target is 20 per cent and 100 per cent of the budget for gauge
conversion has been used and 80 per cent of the budget for doubling has been used. Either our initial
budgets were disastrously low or there was something funny going on in terms of ill efficiency or
corruption. If we have to meet our objective of providing the best service at the lowest cost to our
passengers, and of course also to freight then, first of all, we should reduce our cost because the
organisation also will have to be sustainable and viable. | agree with the Railway Minister about social
viability in addition to economic viability. It is just like growth is not enough for our GDP, for our
nation. We want it to be accompanied by social justice. We want it to be inclusive. Similarly, in the
Railways, we want not only economic viability, but also social viability. But we know without growth
there is neither inclusiveness, nor is it possible to have social justice. Some of my colleagues in the
House have said that. Here also | would request the Minister of State for Railways to tell the Railway
Minister that economic viability is not a negative thing. You have to, in fact, contribute to the general
exchequer. But that apart. You cannot make losses because that will be at the cost of the taxpayers

and the people of the country. So we need social viability, but we need economic viability and
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sustainability also. For example, the Railways are not only our past, they are also our future. They are
the most convenient, economical and environment-friendly transport. So, if they don’t expand their
network, we have to use trucks, which produce pollution, and which are very expensive. But they are
door to door. Container services, etc., the Railways has just not been able to do. We have been in
touch with the Railways for a long a time. Now we need to benchmark our performance against
global standards. | have the World Bank railway database with me. If they want, | can give it to them.
| am sure they have seen it. If we look at the railway database, Sir, of the World Bank, we find that
the Indian Railways is compared favourably on size — naturally we are a big country — on
electrification, on locomotive. It is all favourable. But where we fall short, | am very sorry to say, is
employee productivity and revenue per passenger kilometre. Our fares are half that of China, leave
alone the developed world. | don’t want fares to go up. All the Members of Parliament do not want
the fares to go up. No Railway Minister want the fares to go up. We all understand that. Then for
heaven’s sake, reduce the cost, improve productivity and improve efficiency. If these are bad words,
then God help India, then God help the Railways. We have to do this. It is a public sector property; it
is a national property. It is not a private property. If it makes profit, it is for the people of our country.
But that is a different matter. Then there is a talk of “White Paper’ and all. | don’t want to politicise
that. The Railways is very important. So. whether it is this Minister or that Minister, this party or that
party, | would only earnestly, in all humility, say that we do not want to politicise the situation. We
want to improve the Railways for the good of India and for the good of Indian people. Now, the
operating ratio, which has been referred to, has deteriorated very sharply, If earnings go up by only
15 per cent and expenses go up by 34 per cent, what else is bound to happen? | can quote many
other things. But, as | said, even on Purchasing Power Parity basis, our fares are very low. In a way,
the United States is a good example; no President of the United States had the courage or guts to
increase the price of petrol. Everybody knows that that is the way to do it. That is one commodity,
even in India, which is in short supply. If 70 per cent is imported, and you are encouraging people to
consume it, then, it does not make sense. Our External Affairs Minister is there. Our former Finance
Minister is there. They all understand it. But nobody has the guts, as somebody said, “No; no,
elections are coming in Maharashtra, and we have to be careful.” What | would like to say is that we
have seen the effect of Public Private Partnership in the Telecom and the Airlines. It was done in the
right way. There is a definition of Public Private Partnership. You can define it any way you like. | do
not want to give examples; it may be exploited. Some private sector parties and others have taken
advantage of it. That is not good. But, then, the Government cannot do everything by itself; or, for
that matter, in the matter of Railways, development of platforms and stations, etc., nor can the
private sector do that all by themselves. But, people of the private sector, as | said earlier on the floor
of the House, are as patriotic as people in the public sector. There is no monopoly of any individual or
any sector to be patriotic and nationalistic. So, let them work together. The Telecom and the Airlines
have shown it. It increases demand. It brings in efficiency. Yesterday | had a Special Mention on the
Aviation company, the Air India. It is doing very, very badly. And others are also making losses. The
question is, there are measures by which you can measure efficiency. And, in the case of Air India,

which, of course, cannot be a subject of discussion now, leaves a lot to be desired. The Railways is
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a great national institution but it needs to be improved. Some firmness has to be shown. And, |

would, at this stage, wish all the best to the new Railway Minister. Thank you.

RESIGNATION BY A MEMBER

MR. DEPUTY CHAIRMAN: | have to inform Members that the Chairman, Rajya Sabha, had
received a letter from Dr. K. Kasturirangan, Member, resigning his seat in the Rajya Sabha. The
Chairman has accepted his resignation with effect from the 8th of July, 2009.

THE BUDGET (RAILWAYS) 2009-10 - Contd...
MR. DEPUTY CHAIRMAN : Sardar Varinder Singh Bajwa

tSARDAR VARINDER SINGH BAJWA (Punjab) : Chandigarh is capital of both Punjab and
Haryana and it is not at all connected with Ludhiana a big industrial city of Punjab, 35 years back a
survey was done and Railway line has been partially made but | do not understand why it has not
been completed and linked to Ludhiana.

Secondly from Amritsar to Ferozepur there is a proposal but no railway line has come into
existence. Even after a survey from Una to Hoshairpur but no railway line has come into existence.
Paghwara to Hosharipur and Hosharipur to Dsuha even after doing survey no action has been taken.
From Una to Talwara railway link, the work is been done but at a very slow pace it has to be
expedited. Their is no proposal for double line in Punjab State. On Ferozepur to Delhi route there is
lot of traffic which goes via Bhatinda and Rohtak; this line should be doubled thus would benefit both
Punjab and Haryana.

New trains /.e. two Shatabdis are in Punjab /.e. from Amritsar to Delhi which have so much rush
of people that people do not even get ticket. So a Shatabdi from Jammu to Delhi via Jalandhar be
introduced which would benefit Jammu-Kashmir, Himachal and Punjab. From Hoshiarpur to Delhi
there is no train and | request Hon’ble Minister of Railway that a train be introduced on this route thus
benefiting the people of the said area.

Rail Over bridge in Punjab are incomplete, In Tanda a rail over bridge is being built where the
Punjab Government has fulfilled its share of 50% but on the side of the railways its incomplete since
last 2 years thus causing harassment the people. There are other railway over bridges in Punjab
which are incomplete and these should be completed.

Discussion has taken place about New Delhi Railway Station | also want to say that its surprising
that it takes 1 hr. to reach Delhi station. You have to pick up and take your luggage, there is no
proper parking, their is no system in place.

One thing that is more surprising that their is one VIP gate, | don't understand that whether a
Member of Parliament is a VIP or not. | ask Hon’ble Minister if we come in the list of VIP’s than have
to be allowed in. IZZAT is being talked about, it is very humiliating that we have to cross railway lines
and only railway officers are being allowed in through that gate and than closed afterwards, no MP is
allowed in.

t [English translation of the original speech delivered in Punjabi]
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